OFFICE OF THE PRINCIPAL DISTRICT AND SESSION JUDGE, KARGIL

NOTIFICATION

No., .F_;Ef FLEF 575 Dated. _2 b ity 26 ,f/'—?

It 15 notified for the information of all those-ehigible candidates of District Kargil, who have

apphed for the post of Jumor Assistants, vide Hon’ble High Court Notification No 323 dated 26-05-
2017 that thewr written Test (Descriptive Type) shall be conducted on 29-10-2017 (Sunday) at the
respective Examination Centers notified below at 10:30 AM. The duration of Test would be two hours
from 10-30 AM to 12:30 PM.

b)

c)

d)
¢)

S MName of the Centre ' Scaling Candidates
No Capacity _Roll Nos
| O1. R-:mm No.7 A
Bovernment Degree College, Bagh-1-Khumani, Kargil 60 Mo t[{]
02 | Room No.8 :
" Government Degree College, Bagh-i-Khumani, Kargil 0 e Ee
03. | Room No.9 : .
Government Degree College, Bagh-i-Khumani, Kargil ) 60 121 10 180
04. | Room No.10
Government Degree College, Bagh-i-Khumani, Kargil 60 181 to 240
05 | Room No.11 W
| Government Degree College, Bagh-i-K humani, Kargil 60 241 to 300
06 | Room No.12 . @
| ‘Government Degree College, Bagh-i-Khumani, Kargil 60 301 10 360
07. | Corridor No. “A” ' SR i
Government Degree College, Bagh-i-Khumani, Kargil 70 36110 938
08 | Corridor No. “B" 3
Government Degree College, Bagh-i-Khumani, Kargil | 70 431:t0-500
09 | Room No.1
| Industrial Training Institute, Kargil s 201 to 590
10. | Room Na.2 3 o
Industrial Training Institute, Kargil 84 :'"_;II to 674
NOTE:
a) The eligible candidates will be allowed entry to examination hall only on production of

Receipt/Roll No. Slips issued to them at the time of submitting their Application Forms.

Any candidate found guilty of impersonating shall render him/her liable to crimmal prosecution
under law.

The candidates shall also bring one document for identification purpose 1.e. EPIC/Voter 1D Card
or Aadhaar Card or Driving Licence or Passport of Pan Card

No TA/DA shall be paid for appearing in the test.

All the candidates shall report at the venue at least one hour earher before the start of the test and
if any candidate reports afler the start of the test, he/she will not be allowed to appear in the test
and no ¢laim in this regard shall be entertained at any stage.

Mobile Phones or any other electronic gadgets shall not allowed in the Examination Hall,

For any mquiry the candidate can contact the office of the under-signed.

Principal Dhstrict & Session Judge,
Kargl

o- BY9- J—g{’f‘r Pogej2e/7 Dated* Jip-/ar 2ot 3

Copy lo:

1)
2)
3)

4)

Principal Secretary to Hon'ble the Chief Justice for mformation
Secretary (o Hon'ble Mr. Justice Mohammad Yagoob Mir
Secretary to Hon'ble Mr Justice Janak Raj Kotwal
. for information of their lordships.
Editor, Dall} Vou.u of Ladakh with the request to publish the above Notification in his daily
MNewsnaners—



